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SUPREME COURT OF INDIA 
  

Notified Area Council Through Executive Officer 

  

Vs. 

  

Bishnu C. Bhoi 

  

(G.B. Pattanaik and U.C. Banerjee JJ.) 

  

17.07.2001 

  

ORDER 
  

Order of High Court as it exceeded its jurisdiction by passing Order ignoring such report. 

  

  

 


